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that they arc trying to find out ihc guilty 
persons.  We have also asked the captain 
to  show  cause  why (the gold  should 
not  be  confiscated;  he  has  not yet 
replied.
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Shrl A. C. Guha : 1 have stated that it 
is still under adjudication.  It has been 
seized by the Calcutta customs authorities.

CantonmentB

*1155. Sardar Iqbal Singh : Will the 
Minister of Defence be pleased  to 
state;

(a) whether  there is any  proposal 
for estabhshing  Cantonments  or cons­
tructing  military  accommodation  for 
the troops stationed in the Punjab, PEPSU 
and Rajasthan;

(b) if so, the names  of the  places 
where  such  Cantonments will be esta­
blished ; and

(c) when this schcmc  will be  com­
pleted ?

The Deputy Miniater of Defence
CSardar Mallthia) : (a) No. There is no 
proposal for the establishment of more 
Cantonments in  the  Punjab,  PEPSU 
and Rajasthan States but there is a proposal 
to construct military accommodation in all 
stations  where troops are permanently 
located and where adequate accommoda­
tion is not available.

Cb) and (c). Do not arise.

Sardar Iqbal Singh:  May I know
whether the Government is aware of the 
fact that eight years have now  ppssed 
and there is no  accommodation in the 
border town for the troops still stationed 
there ?

Sardar Majithia: I certainly appre­
ciate the anxiety of the hon. Member 
in thinking about these servicemen who 
are living under  very hard conditions. 
But with the funds at our disposal, we 
can hat dly make an the accommodation 
that is required for all the troops.  That 
will have to be spread into a number of 
places and this work is already in hand.

Sardar Iqbal SInght May I know 
whether the Go\emmeDt has at any time 
assessed the loss that Government is su­
ffering in stores and other things due 
to the non-construction of adequate accom­
modation ?

Sardar Majldila: Yes, we certainly 
have assessed h; and we are trying to make 
the best out of the bad job.

Sardar Iqbal Singh: May I know 
whether the Go'emment is aware of the 
faa that the construction of milit̂ can 
toiunents  in  the  border  area will hep
the people in.the area in trade  an  com­
merce ?

Sardar Majlthlat That is an entirely 
different question;  we have only to con­
sider the strategic importance of the place 
for building cantonments; trade and ̂com­
merce is an entirely different matter.
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Trlpurs Sute Bank Ltd.

“list. Shri Blren Duttt Will the 
Minister of Finance be  pleased  to 
state:

(a)  whether  Goverimient  have  re­
ceived  representations  for  the integra­
tion of Tripura  State Bank Ltd., with
the State Bank of India; d̂

(b) if so, the action taken on them ?

The  Minister of Revenue 
and  Defence  Expenditure  CShrl
A. C. Guha): (a) Yes, Sir.

(b)  It is not proposed to amalgamate 
the Bank with the State Bank of India.

Shrl Biren Dutti May I know whe­
ther the Tripuara State Bank is running at 
a loss ?j

Shri A. C. Guhas It is running at a 
loss, it is in a very bad condition.

Shri Biren Dutt: What is the subs­
cribed capital of the bank ?

Shri A.C. Guha.2 The  subscribed 
capital is Rs. 32,63,900.  There are 32,639 
shares out of which 25,000 shares belong 
to the Tripura Government.

Shri N. B. Chowdhury: May  I
know whether, in view of the fact that Go- 
venunent is not going to amalgamate thia 
bank with the State Bank of India, Go- 
vemmeot pro|;]̂ to open a branch of the 
State Bank in that  Sute  ?




